FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016)

FOR THE ATTENTION OF THE CREDITORS OF
WEST GUJARAT EXPRESSWAY LIMITED

RELEVANT PARTICULARS
1 Name of corporate debtor West Gujarat Expressway Limited
2 Date of incorporation of corporate debtor 14 March 2005
3 Athorlty under which corporate debtor is incorporated / Registrar Of Companies, Mumbai
registered
4 Corporate Identity No. of corporate debtor U60200MH2005PLC151958
. . . The IL&FS Financial Centre Plot No. C-22, G Block, Bandra
5 Address of the registered office and principal office (if any) Kurla Complex, Bandra (East), Mumbai Maharashtra, India, 400
of corporate debtor 051
6 Insolvency commencement date in respect of corporate 02 November 2026
debtor
7 Estimated date of closure of insolvency resolution process | 01 May 2027
. . . Name: Parshva Manoj Shah
Name and registration number of the insolvency . .
8 rofessional acting as interim resolution professional Registration No.:
professiona’ acting as nterim fesoution protessio IBBI/IPA-001/IP-P-02538/2025-2026/14518
Address:
Address and e-mail of the interim resolution professional, A_1043’. Clover Regency, Ramji Ashar Lane, Ghatkopar East,
9 . . Mumbai, Maharashtra — 400 077
as registered with the Board .
Email Id:
ip.parshvashah@outlook.com
Address:
10 Address and e-mail to be used for correspondence with the | 106, Ist Floor, Kanakia Atrium 2, Cross Road A, Behind
interim resolution professional Courtyard Marriott, Chakala, Andheri East, Mumbai — 400093
Email Id: cirp.wegel@gmail.com
11 Last date for submission of claims 16 November 2026
Classes of creditors, if any, under clause (b) of sub-section
12 (6A) of section 21, ascertained by the interim resolution | Not Applicable
professional
Names of Insolvency Professionals identified to act as
13 Authorised Representative of creditors in a class (Three | Not Applicable
names for each class)
14 @ Relevgnt Forms . and (b) Details of authorized https://ibbi.gov.in/home/downloads
representatives are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution process of

the West Gujarat Expressway Limited on 02 November 2026.

The creditors of West Gujarat Expressway Limited, are hereby called upon to submit their claims with proof on or before 16 November 2026
to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in

person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised representative from among the
three insolvency professionals listed against entry No.13 to act as authorised representative of the class [specify class] in Form CA.- Not

Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Name: Parshva Manoj Shah

Reg No.: IBBI/IPA-001/IP-P-02538/2025-2026/14518
AFA Validity: Up to 30 June 2027

Date: 04 November 2026

Place: Mumbai
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' & S BRANCH -Shop No. 14-15 Ostwal Darshan
Hoges e il yisan Bhayandar East Thane - 401105
Centrol Bank of Indic Contact: 9930009301

1T i 755 ; Email: bmthan3244@centralbank.in

Appendix IV POSSESSION NOTICE [Rule-8 (1)]

(For Immovable Property)

Whereas the Authorized Officer of Central Bank of India, under Securitization &
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (54 of
2002) & in exercise of powers conferred under Section 13(2) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated 28.08.2026
issued under Section 13(2) of the said Act, calling upon the borrower Mr. Rajesh Ratilal
Mevada (Borrower) & Mrs. Shweta Rajesh Mevada (Co-Borrower), residing at Flat
No. 101, 1st Floor, B-Wing, Ritu Glorious, Village-Goddev, Bhayander (E), Dist-
Thane, Pin-401105, to repay the aggregate amount mentioned in the said Notice being
27,66,104.36 (Rupees Twenty Seven Lakh Sixty-Six Thousand One Hundred Four
and Thirty Six Paise Only)plus interest charged thereon within 60 days from the date of
the said Notice.

The Above said Borrowers/Directors/Guarantors have failed to repay the said amount
within stipulated time and notice is hereby given to the borrower mentioned hereinabove
in particular and to the public in general that the undersigned has taken symbolic
possession of the property described herein below in exercise of powers conferred on him
under Section 13 (4) of the said Act read with the Rule 8 of the said Rules on this 03rd day
of November of the year 2026.

The Borrowers/Directors/Guarantors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be subject to
the charge of Central Bank of India, Bhayandar branch, for an amount of being
Rs.27,66,104.36 (Rupees Sixty-Six Thousand One Hundred Four and Thirty Six
Paise Only) and interest charged thereon will be added and repayment made if any
will be reduced.

The borrower's attention is invited to provisions of sub-section (8) of section (13) of the
Act, inrespectof the time limitavailable, to redeem the secured assets.

COMPLETE DESCRIPTION OF PROPERTY

All the piece & Parcel of: Flat No. 101, 1st Floor, B-Wing, Ritu Glorious, Village-Goddev,
Bhayander (E), Dist-Thane, Pin-401105., Admeasuring Area 78.81 Sq. Mtr.

Sd/-
Authorised Officer
Central Bank of India

Date: 03/11/2026
Place: Bhayandar

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation G ol the Insoheency and Bankrupley Board of India
{Imsalvency Resolution Process far Corparate Parsans) Requiations. 2016)

FOR THE ATTENTION OF THE CREDITORS OF
WEST GUJARAT EXPRESSWAY LIMITED

RELEVANT PARTICULARS ”

1, | Of corporate detitor | Wost Gujaral Expressway Limited
2. | Date ofincorporation of corporate debior | 14 March 2005
5. | Authonty under which carporate debtor (& | Regestas OF Compasnies, Misniai
| incarparaiad [ ragpstaned
4. ;I.'!nr;:lr!ml:e Idermtity Mo of conporate debins U255 0151850 |
5, |Aedress of the registered office and The ILAFS Fnanclal Cartre Plot No, C-Z2, & Block, |
| Principal oifice {if any) of corporats debtor | Bandea Kurls Complex, Bandra (East), Mumbai
| Mzharashbn, India, 400 051

6 -|!15-L'i'-llll'l:-:.l commencement da in respect | 02 November 2026 |
iof compnate debine

7. |Estimated date of chasure al ‘15[:.|'.'I:r".::.l [ r.n'la'_.'.EIII:??
resplulion proness

8. [Masne and registration number of he | Name: Parziva Manoj Shah

linsohency professional acling as Imarim Reglstratinn Mo
resolution prolessionsl IBBLIPA-001/1P-P-025 38 2025- 20214518
9. | Address and a-mat of the intssim resofution | Addrass:
professional, as regstensd with the Beam | A-10283, C3gver Regency, Samp Ashar Lang,
.'EI'E!F-DFET East. Mumhbaz, Maharashtra — 400 077
: Emaql Id: Ip parshvashabi@oullook, com

10| Address and e-mad o be used fo | Address: i
cosrespanclence with the interim resolution | 108, 15t Fioor, Kaneka Ariuom 2, Crocs Road A
professional { Befind Courtyard Masmicdl. Chakala, Ardheri East,

Mumbal — 400053
[ Email 1d: cirp wgertgmail.com
11| Last e Tor submission of claims (16 Novemaar M026 ||

12 | Classes of creditors, if any, undsr clause | Not Apalicable
i} ol sub-section (GA) of section 21
{ascertained by he mlenm mesckilion
| professional _
13, | Ma=mes of Insahsency Prodessianals Mid Apalicahle
|dertified to-act a5 Aithoaised
| Reprasenlatig of cradibars in a diass
| {Three names for each class) |
14, | tay Fstesrand Fommes and (b Details o hittps:iboi, pov.infhome downlpads
authorzed represeniatives sre avallabée 2t

Motz is haredey given that the Mational Company Law Tribunal has ordered the commencemeant
of & corporate insalvency ressdution process of the West Gujarat Expressway Limited o0 02
Movember 2026.
The craditgss of West Gujarat Expressway Limitad, are hareby called wpon fo submi their
claims with proef on ar bafore 16 Movember 2026 to the intardm reselufion professianal at the
adoress mgntien ed agains: entry Mo, 10,
Thie financial craditgrs shall sulwiil their claims with proo! by edactronic means ondy, All olihes
craditars may suhmit tha claims with proaf in person, by pest or by electronic maang
Afinanclal creditor betonging toaclass, 45 listed against the entry No. 12, shall Indicate its cholce
al authorised mspresentalive iram amang e thoee Insolvensy prodessionals Eslad against ey
Mo 1380 act as autharisad repeasentative ot the olass [spacify clags] in Form GA - Not Applicalile
Submasgion of false or misteading proots of claim skall shract panalfies 5
II'
Mame; Parshva Manaj Shah
Date: 04 November 2006 Reg Mo.: IBEIPA-Q01/IP-P-02538r2025- 202614518
Place: Mumbai AFA Validity: Up 1o 30 June 2027

. KALHER BRANCH

E} bbb Ll Central Bank of India Swastik Park Mahindra
Ll Showroom Near  Thane Bhiwandi Road

1 e Kalher - 421 302 Dist-Thane Maharashtra.

Date:19/10/2026

To, Mr. Shyamnarayan Munnan Mali,
Flat no-108, C2 Building, 1st Floor,
Shri Sai Dham Complex, Village-Purna,
Tal-Bhiwandi, Dist.-Thane 421302.

ANNEXURE-I

NOTICE U/S 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

1) We have, at your request, granted to you Housing Loan limits for an aggregate
amount of. Rs.10,28,000/- (Rupees Ten Lakh Twenty Eight Thousand only) from our
Kalher branch vide loan acc. No. 3965775684.

2) We inform you that you have defaulted in total loan amount of Rs. 6,55,597.80.00
(Rupees Six Lakh Fifty Five Thousand Five Hundred Ninty Seven and Paisa eighty
Only) as on 19/10/2026 (date of this notice) plus further interest and charges.

3) As you have defaulted in repayment of your full liabilities, we have classified your
dues as Non-performing Asset on 18.10.2026 in accordance with the guidelines of the
Bank/ directions or guidelines issued by the Reserve Bank of India.

4) We also inform you that in spite of our repeated notices and oral requests for
repayment of the entire amountdue to us, you have not so far paid the same.

5) You are aware that the various limits granted by us are secured by the following
assets/ security agreements (secured assets):

Residential Property At-

All the Piece & parcel of the Flat no-108, C2 Building/Block, 1st Floor, Shri Sai Dham
Complex, Village-Purna, Tal-Bhiwandi, Dist-Thane 421302 Built Up Area -40.89 Sq. Mtr

6) For the reasons stated above, we hereby call upon you to discharge in full your
liabilities to us within a period of 60 days from the receipt of this notice, failing which we
will be exercising the powers under section 13 (4) of the securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002, against the secured
assets mentioned above. The powers available to us under section 13 of the Act, interalia,
includes power to (i) take possession of the secured assets of the borrower including the
rightto transfer by way of lease, assignment or sale for realizing the secured asset, (ii) take
over the management of the business of the borrower including the right to transfer by way
of lease, assignment or sale and realize the secured asset, (iii) appoint any person as
Manager to manage the secured assets the possession of which has been taken over by
us (secured creditor) and any transfer of secured asset by us shall vest in the transferee all
rights in, orin relation to, the secured asset transferred as if the transfer has been made by
you. (iv) Required at any time by notice in writing any person who has acquired any of the
secured assets from you and from whom any money is due or may become due to you, to
pay to us (secured creditor), so much of the money as is sufficient to pay the secured debt.

7) The amount realized from the exercising of the powers mentioned above, will first be
applied in payment of all costs, charges and expenses which in the opinion of us have been
properly incurred by us or any expenses incidental thereto, and secondly applied in
discharge of the dues of us as mentioned above with contractual interest from the date of
this notice till the date of actual realization, and residue of the money, if any shall be paid to
the person entitled thereto in accordance with his right and interest, if no person is entitled
to receive such amount, shall be paid to you.

8) Please take note that after receipt of this notice, you shall not transfer by way of sale,
lease or otherwise any of the secured assets referred to in this notice, without prior consent
of the secured creditor. We draw your attention to section 29 of the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, which
awards imprisonment up to one year, or with fine, or with both, if you contravene the
provisions of the Act.

9) We also inform you that, notwithstanding our action or proceeding under
Securitization and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002, we reserve our right either (i) to simultaneously file, proceed and pursue
suits / Applications/cases against you and or guarantors before DRT/Court, as the case
may be, to realize the outstanding dues from you and or guarantors, and or (ii) to proceed
against you and or guarantors before Debts Recovery tribunal / courts, for recovery of the
balance amount due to our Bank, if the entire outstanding amount together with the
contractual rate of interest, are not fully satisfied with the sale proceeds of the secured
assets. (iii) to proceed against you and or guarantor/s for initiating Criminal action for the
acts, of omission committed by you under the provisions of law.

10) Your attention is invited to provision of Sub Sec (8) of Sec (13) of the actin
respect of time available to you to redeem the secured assets.

Sd/-
Authorised Officer
Central Bank Of India

Date : 19.10.2026
Place: Kalher, Bhiwandi

sheea GATEWAY DISTRIPARKS LIMITED

ol .| Registered Office; Sector 6, Dronagir, Taluka Uran, Navi Mumbai, Raigarh
i ] _ Maharashira- 400707 , CIN: LE023IMH2005PLCI44TE4
GATEWAY  Corporate Office: 4" Floor, Prius Platinum, Saket District Centre. New Delhi -
S —— 10T, India, Ted; +51.23 2724 6500, Fax: +51 22 2724 65348
Email; irvasiorsiyatawaydisinpares com | Website: sy gatewaydisinparks.com

NOTICE TO THE SHAREHOLDERS

SPECIAL WINDOW FOR TRANSFER AND DEMATERLALISATION OF PHYSICAL SECURITIES
Pursuant bo SEBI Circudar Mo, HOH38M 3112 2026- MRS 0-PODETRV02Edaled January 30, 2025,
ared in coatinuation of cur pablic notices pubishead nnewspepars on Februery 12 3026, June 012, 2026,
July 16, 20246 and Saptember 08, 235, Sharshoiders of the Company arg hereby infomead that a
Special Windaw & apened for & pedpd of one year frem Felreary 05, 2026 o Febreary 04, 2027, 5
erable shaveholders o odgn me-lodge ranster gnd demalensization requests of phiveca securiles
sold! purchased pear b Apnl 01, 2019 including cases thal were edrior nol lodged ar
rajacted raturnadinal atended dug todaficienciesin documants. process arolheraise

Plezza nole that casas involving disputes and securilies frensiermad b the Imeestor Education and
Pratecton Fund IEPF|shall not be digible under this Special Wingioe:

Eligible share hilders wishing to sl this opportunity @re sdvised o subimit thess requests with complete
gocamentatan o e Company's Regisiranioan ssueand 2hare Transler Agent [RTA) e MUFG
Infime India Prvate Limiied {formerly Link Inlima India Privale L-||::|{|-:1:| al email 10
invastor. halpdaskEdin. mpms, mufg.com or conlac the RTAal «31-22-449185000 ar seauf an email
the Compariy at investorsi@gateway distriparks.com For Galaway Distriparks Limitsd

i
Date: November, 03, 2026 Divyang Jain

Place; Wew Delh Company Secretary and Compliance Officer

(sinnPLEX

SIMPLEX PAPERS LIMITED

REGE TERED OFFICE - OM SHRR| SAl BHAAN, BALAGHAT FOAD,
TPOINT, GOMD- 441 614
PAPERS LTD
CORPORATE GFFICE: 30, KESHAVRAD KHADYE MARG
SANT GADGE MAHARAJ CHOW K, MAHALAXMI(E), MUMBAI- 400011
Tl Miec+E 1 22 2308 2851 Wabsds - wwiw, i plas-gioun, oom
E-mial | papersflsimplx-groun. com G010 0MHTSR4PLCO B 37

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER AMD HALF YEAR EMDED 30TH SEPTEMBER, 2026

(T In Lakhs except per ahare dita)
i Quarter|  Hall yoar]  Guaries
e Particulars onded|  enided snded
20.06.7020| 10.00.2020] 30,08 2075
-l {Unaudiend) | (naudied)| (Unaudited)
1 | Tolal incomd from apenafion
2 M=t proht | (loss) for ihe penod (before Tax and Excephonal jlems) (3.65) (6.5 (.08}
3 |Natproft/ |oss) for he pencd betore tax (afer Exceptional items) 19,06 16.11] {3.08)
A |Metproft/ [oss) lor e penod after i (afer Exceptional ibems) 1608 16.11 (3.08)
5 | Tol comprehensive iIncome for e period (Eomprising prof | {ss)
foar the period (e tax) and oltes comgrehensive InCome [after tax) 19.06 16 11 {3.08)
6 |Equiy share capial 300 14 300 14 300 14
! |Eamings pershare (of ¥ 1 000/- sach)
{for contiruing and discontimed operations |- (Mol anmalksed)”
Basic & diluled 63.50 5367 (10 26}
Motes:

1 The sheven 5 an extract of the defaiied formal of Quarterly Financial Resuits filed with fhe Stock Exchanoe undes
Regiation 13 of fhe SEBI (Lisling Dbiigahons and Desdesue Regiiemants] Raqulations, A5, The full formal of the
Cearierly Slardsione Fnancal Rosults ane sadablo on ko welsite of 1he Slock Exchangs, wwhw besssndia com and
fhe Company's wobaie, wew smphox-group.com

d The above resuls hawe boen rovewed by the Audit Committcs and approved by the Board of Drectors at ther mecting
held on 3nd Movember, 2004

3 The abown financil resulls hawo been prepared i accordance with the Compaes (Indian Abeouniing Slandaids)
Rules, 2015 (Ind AS) as proscnbed under Soclion 112 of o Companies Acl, 20H3 dnd ofher rocogrisod accounbing
proctions and polices (o e exfent appicabie

For Simplex Papers Limited

Sdi-

Shokhar R Singh

PMace: Mumbai Chalrrman
Dated 3rd Nowember, 2026 DN - 03357281

Mobavenue Al Tech Limited

(Formerly Known as Lucent Industries Limited)
CIN: L73100MH2010PLC473029
Regd. Off: Office No. 111 B-Wing, 1st Floor, Westerm Edge II,
Premises Co-operative Society Lid.,
Magathane, Mumbai, Borivali East, Maharashtra, 400066
E-mail: compliance@mobavenue.com | Website: www.mobavenue.ai

UNAUDITED FINANCIAL RESULTS
(STANDALONE & CONSOLIDATED) FOR THE QUARTER
AND HALF YEAR ENDED SEPTEMBER 30, 2026

The Unaudited Financial Results (Standalone &
Consolidated) for the quarter and half year ended
September 30, 2026 have been approved and taken on
record by the Board of Directors in their meeting held on
Tuesday, November 03, 2026.

The results along with the Limited Review Report
(unmodified opinion) are available on BSE & company’s
website on www.mobavenue.ai and can be accessed by
scanning the QR code.

By order of the Board

For Mobavenue Al Tech Limited

(Formerly Known as Lucent Industries Limited)

Sd/-

Ishank Joshi

Date: November 03, 2026 Managing Director & CEO

Place: Mumbai (DIN: 05289924)

U.P. Power Corporation Limited
(Govt. of Uttar Pradesh Undertaking)

Power Management Cell
SLDC Campus, Vibhuti Khand-II, Gomti Nagar, Lucknow-226010
e-mail: ce.pmc@uppcl.org

PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH TARIFF
BASED COMPETITIVE BIDDING PROCESS
(Revised guide lines for short term procurement of power notified by the Ministry of
Power vide resolution dated 30.03.2016 & Amendment dated 23.02.2022)

Tender Specification No. 40/DEEP/PMC/SUMMER 2027

Uttar Pradesh Power Corporation Limited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated under
the Companies Act, 1956 and having its registered office at Shakti Bhawan, Ashok Marg, Lucknow-226001
intends to buy Firm Power, for the month of 16 Apr-2027 to 30 September-2027 under Short Term basis.
Trading licensees/Generators/State Utilities/CPPS/Distribution licensees/SEBs, across the country may offer
power, from one or more than one source subject to condition that offers from each source shall not be less
than 50 MW, as per the details given below:-

Submissi?n of Submission Opening .
. Duration Quantum FMD BG in the of RFP-Bid of RFP Opening of
Period . . Office of . (Non IPO/ Start
(in Hrs.) (in MW) (Non financial .
CE(PMCO), Bid & IPOS) financial of e-RA
UPPCL Bid)

16th April-27 to 00:00-06:00 1480
30th April-27 18:00-24:00 1370
1 May-27 to 00:00-05:00 470
15th May-27 19:00-24:00 750
16th May-27 to 00:00-24:00 1000
31 May-27 00:00-06:00 1900

18:00-24:00 1550 17-11-2026

June-27 00:00-24:00 1000 12-11-2026 12-11-2026 16-11-2026 (11:00)/
00:00-06:00 1330 (17:00) (17:00) (13:00) 17-11-2026
18:00-24:00 1490 (14:00)

July-27 00:00-06:00 910
18:00-24:00 1700
August-27 00:00-02:00 540
19:00-24:00 1150
September-27 00:00-02:00 150
19:00-24:00 630

‘Request for Proposal Activation of Event shall take place on 02-11-2026 and are to be submitted on e-bidding portal (DEEP) in
two parts i.e. “Bid Part-I (Technical Bid)” & “Part-II (Financial Bid)” respectively.

The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of Ministry of Power
(www.powermin.nic.in) and PFC Consulting Limited (www.pfcindia.com). Bidders are requested to familiarize the above said
revised guideline carefully before submitting the offer.

The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC), UPPCL, Lucknow, for
the maximum capacity offered @ Rs. 30,000 per MW per month on RTC (30 days, 24 hrs.) basis and same shall be reduced on
pro-rata basis in case bids are invited on hourly basis of offered capacity in the form of Bank Guarantee/e-bank guarantee issued
by any Nationalized/Scheduled Bank.

The e-tender will be received and opened on the dates mentioned above. The offers received after the date & time mentioned
above shall not be considered. In case of holiday, the offer shall be received/opened on the next working day at the same time
respectively. The undersigned reserves the right to reject all or any bid without assigning any reason thereof.

Sd/-

W& 19 WA, /AR, /ST, /, Tedieh 02/11/2026 epape r_ﬁnant:iaié%k’ﬁfé% MC)

Hexaware Technologies Ltd
Reglsterad Office : Bth Floar, 13h Level, Q1, Loma Co-Developers] Privale Limitad, Plot No. Gen-4/1, TTC Industrial Area,
Ghansoli, Navi Mumbai - 400 710, Maharashtra, India
Tal: +91 022 3326 8585 | Email: Investor@hexawara com
NOTICE s heraby given that the cartificate for the undes mentioned securities of the Company has bean misplaced and tha
holdars] of the said securibes have apphied to the Company to issue duplicats cerificate.

Any person who has a claim in respect of the sasd securifies should lodge such claim with the Company at ifs Registered Office
within 15 days from this dale, alse the Company will proceed 1o issue duplicate certificate]s] withaut further mtimation,

Certificate | Mo. of
Mumber |securities

31681 535 J1BT256 - A18TRA0
G344 535 200524660 - 200525154

Distinctive number{s]

Mame of Holder | Falio Number ' Kind of Securities and Face Value

Mealam Bagr (2608489 | Equity Shares and Face Yalue Rs 1 each

Mame of holder ! appdcant: Neelam Bagn
Place: Mumbal
Date: (4,11.2026

Branch Office: ICICI Bank Ltd, Ground Fioor Hotel Vyanktesha, Ausa Latur ™
Road. Lotur, Moharashira- 413512,

FPUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET
[See proviso to Bule 8(6]]
Motice for sale of immovable asset(s)

E-Auction Sale Motice for the sale of immovable asset(s) under the Securitisotion and Reconstruction of Finaoncial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6) of the Security Interest
{Enforcement) Rules, 2002,

This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) thaot the
below described immovable property mortgoged! charged to the Secured Creditor, the Physicol possession of
which hos been taoken by the Authorised Officer of ICIC] Bank Limited will be sold on"As is where is', "As is whot is”
and "Whaotever there is' as per the brief particulors given hereunder,;

(@1cICI Bank

ar. Mome of Details af the Amount  |[Reserve| Date ond | Date &
Mo Borrower(s)/ Secured nsset(s) Outstanding)_Frice | Timeof | Time of
to-Batawe ! with known Eamest| Property |E-Auction
Loan Account Mo, SRR NGEs: 1 ony o

{A) (B {C) {Ch {E) {F) {G)

1. [ Mis.Namrata Traders Flat Mo.B-01, 1st Floor, Motilal Rs, | Rs. | November|MNovember
(Borrower) Mrs. Namrata | Complex, MNC No,R-7/674/1- EB.58.749/-| 3250, | 13, 2026 | 25, 2026
Govardhan Pallod B/4AS2, Land Survey No. 180, City As an oooj- From fram
bir. Govardhan Survey No, 3397, Plot No.A-1 and October [Rs.3.25 11:00 A [ 11.00 Am
Marsingdas Pallod B-1, Market Yord Gote Mo.2, Moti | 27,2026 | 000/~ To Onward
(Guarantor/ Mortgagor) | Nagar, Lotur, 413512 Admeasuring 02:00 PM
Loan Account Mo- on aren of 1108 Sg. Ft e 102.97
252505003267 Sq. Mers, Super Bullt-up

The enline auction will taoke place an the website [URL Link-https:ABidDeal.in} of e-ouction agency ValueTrust
Copital Services Privote Limited, The Mortgogors/ Noticee are given a lost chance to poy the total dues with
further interest till Movember 23, 2026 before 05.00'PM else this secured asset will be sold as perschedule.

The Prospective Bidder(s) must submitthe Eornest Money Deposit (EMD) Demand Draft (D) (Refer Column E) at
ICICI BAME LTD, Ground Floor Hotel Wyanktesha, Auso Lotur Rood, Lotur, Moharashiro- 413512, on or before
Movember 23, 2026 before 04:00 PM and thereafter they need to submit their offer through the above mentioned
website only onor before Hovember 23, 2026 before 0500 PM along with scan image of Bank acknowledged
DD towaords proof of poyment of EMD. Kindly note, in cose prospective bidder(s} are unable to submit their offer
through the website then signed copy of tender documents may be submitted ot ICICI BANE LTD, Ground Floor
Hotel Wyanktesha, Ausa Latur Road, Lotur, Maharashtra- 413512 on or before Movember 23, 2026 before 05:00
Ph. Earnest Money Deposit DDAPO should be from o Motionalised! Scheduled Bank in foavour of *ICICI Bank
Limited” poyoble ot "Lotur”.

For any further clarifications with regords to inspection, terms ond conditions of the e-ouction or submission of
tenders, kindly contact ICIC] Bank Limited on B1694582 280551087522,

The Authorised Officer reserves the right to reject ony or all the bids without furmnishing any further rensons, For
detailed terms ond conditions of the sale, please visit wwwicicibonk.comindpds

Dote: Movember 04, 2026 Authorized Officer
h‘F.‘_Ie:-::n:-: Lotur ICICI Bank erit‘éli.‘;

DEVINSU TRADING LIMITED

2, Floor-1, Plot-90/94, Zaveri Mansion, Shaikh Memon Street, Zaveri Bazar, Kalbadevi, Mumbai-400002
Tel No. 9898069723; Website: www.devinsutrading.com
CIN: L51900MH1985PLC036383; E-mail: devinsutrading@gmail.com

Extract of Un-audited Financial Result for the Quarter
and Half year ended 30th September, 2026

Amount in Lakh except EPS

Sl. Particulars QUARTER ENDED SIX MONTH ENDED [YEAR ENDED
No. 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 |30.09.2025| 31.03.2026
Unaudited | Unaudited | Unaudited | Unaudited |Unaudited| Audited

1 [Total Income from Operations* - - - - - 9.45
2 |Net Profit/(Loss) for the period (before Tax,

Exceptional and/or Extraordinary items) 17.50 28.51 25.99 46.01 54.51 100.12
3 [Net Profit/(Loss) for the period before tax

(after Exceptional and/or Extraordinary

items) 17.50 28.51 25.99 46.01 54.51 100.12
4 |Net Profit/(Loss) for the period after tax

(after exceptional and/or Extraordinary items) 13.10 21.33 21.55 34.44 45.08 80.04
5 |Total Comprehensive Income for the period

[Comprising Profit / (Loss) for the period

(after tax) and Other Comprehensive

Income(after tax)] 13.10 21.33 21.55 34.44 139.07 174.46
6 [Equity Share Capital 58.80 58.80 50.00 58.80 50.00 58.80
7 |Reserves (excluding Revaluation Reserve)

as shown in the Audited/Unaudited Balance

Sheet of the previous year - - - - - 2035.07
8 |Face Value of Rs. 10/- (for continuing and

discontinued operations)

1. Basic

2. Diluted 2.23 3.63 4.31 5.86 9.02 13.61
*Total Income doesn'tinclude otherincome.
Note:

1. The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the Stock Exchanges under Regulation
33 ofthe SEBI (Listing and Other disclosure Requirements) Regulations 2015. The full format of the Quarterly/Annual Financial
Results are available on the websites of the Stock Exchange(s) at www.bseindia.com and the listed entity at
www.devinsutrading.com

2. The above financial results have been reviewed and recommended by the Audit Committee and have been approved and taken on
record by the Board of Directors atits meeting held on 02nd November, 2026.

3. TheAuditas required under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 has been
completed by the auditors of the Company.

For Devinsu Trading Limited
Sd/-

Deniis Desai

Whole Time Director

DIN: 02904192

Place : Mumbai
Dated : 03/11/2026

RAJKAMAL SYNTHETICS LIMITED

CIN-L45100MH1981PLC024344
Registered Office Address :411 Atlanta Estate Premises CHSL, G.M Link Road, Goregaon (East), , Mumbai-400063
Phone No: 022-48255368,46056970; Email: rajkamalsynthetics@gmail.com

EXTRACT OF THE UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER

AND HALF YEAR ENDED ON SEPTEMBER 30, 2026
(Rs. In lakh, except EPS)

Figures forthe Figues forthe Half | YearEnded
Sr. Quarterended on Yearended on
No. Particulars 30-Sep-26 | 30-Jun-26 | 30-Sep-25 | 30-Sep-26 [30-Sep-25 | 31-Mar-26
Unaudited | Unaudited| Unaudited | Unaudited |[Unaudited| Audited
1 | Total Income from operations 187.64 105.63| 178.91 306.42 326.16| 1,110.67
2 | Net Profit/ (Loss) from ordinary activities
(before Tax, Exceptional and/ or Extra-ordinary ltems) (15.75) (8.59) 12.26 (16.40) 22.84 37.34
3 | NetProfit/ (Loss) from ordinary activities before Tax
(after Exceptional and/ or Extra-ordinary ltems) (15.75) (8.59) 12.26 (16.40) 22.84 37.34
4 | Net Profit/ (Loss) for the period after Tax (15.67) (8.52) 9.90 (16.24) 18.15 27.61

5 |Total Comprehensive Income for the period
[Comprising Profit/ (Loss) for the period (after tax) and Other
Comprehensive Income for the period (after tax)] (15.67) (8.53) 10.03 (16.24) 17.85 27.95

6 | Paid-up Equity Share Capital (Face Value of Rs. 10 each) 660.20 660.20| 660.20 660.20 660.20 660.20
7 | Reserves (Excluding Revaluation Reserve as shown in the

Balance Sheet of previous year) - - - - -| (550.44)
8 | Earnings per Equity Share*

Basic (Rs.) (0.24) (0.13) 0.15 (0.25) 0.27 042

Diluted (Rs.) (0.24) (0.13) 0.15 (0.25) 0.27 042

*Earning per Equity share for the quarter and half year ended are not annualized

See accompanying notes to the financial results

THE KEY INFORMATION OF THE STANDALONE FINANCIAL RESULTS OF THE COMPANY ARE

GIVEN BELOW :
(Rs. In lakh, except EPS)

Figures forthe Figues forthe Half | YearEnded
Sr. Quarter ended on Yearended on
No. Particulars 30-Sep-26 | 30-Jun-26 | 30-Sep-25 | 30-Sep-26 |30-Sep-25 | 31-Mar-26
Unaudited | Unaudited| Unaudited | Unaudited |Unaudited| Audited
1 | Total Income from operations - -l 176.21 - 319.57 572.47
2 | Net Profit/ (Loss) from ordinary activities (before Tax) (9.55)| (13.61) 9.57 (23.16) 18.08 32.85
3 | Net Profit/ (Loss) for the period after Tax (9.48) (13.53) 7.21 (23.01) 13.39 25.70
4 | Total Comprehensive Income for the period
[Comprising Profit/ (Loss) for the period (after tax) and Other
Comprehensive Income for the period (after tax)] (9.48)| (13.55) 7.33 (23.01) 13.09 26.04
Notes:

1 The Unaudited Financial Results have been reviewed by the Audit Committee and approved in the meeting of Board of Directors held
on November 02, 2026 and Statutory Auditors of the company have carried out review of the same.

2 The Company operates in Single Business Segment. Therefore, Segmentreporting is not applicable to the Company. Business
segment has been identified as separable primary segment taking into Account the organizational and internal reporting structure as
well as evaluation ofrisk and return of this segment.

3 Thefigures for the quarter and half year ended September 30, 2026 are the balancing figures between unaudited figures forthe six
months ended September 30, 2026 and unaudited figures for the quarter ended June 30, 2026, which were subjected to limited review
by the statutory auditor of the Company.

4 Figures of Previous Year have been regrouped/rearranged reclassified wherever necessary.

5 Theabove is an extract of detailed format of financial results filed with stock exchanges under regulation 33 of SEBI (Listing Obligations
and Disclosures Requirements) Regulations, 2015 The full format for quarterly financial results are available on the website of Stock
Exchange https://www.bseindia.com and alsoon the Company’s website https: http:/iwww.rajkamalsynthetics.com/. The same can be
accessed by the QR Code provided below.

On behalf of the Board of Directors
FOR RAJKAMAL SYNTHETICS LIMITED

Ankur Ajmera
Place: Mumbai Managing Director and CEO
Date: November 02, 2026 DIN:07890715
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Change Of Name

[l Change Of Name

[l Change Of Name [l Change Of Name Il Change Of Name Change Of Name I Change Of Name [l Change Of Name

I HAVE  CHANGED | HAVE CHANGED MY | HAVE CHANGED MY | HAVE CHANGED MY I HAVE  CHANGED | HAVE CHANGE MY NAME | HAVE CHANGED MY | HAVE CHANGED MY
MY NAME FROM NAME FROM MANU NAME FROM  ASHRIN NAME FROM KHAJJAM MY NAME FROM FROM YASMIN GULAB NAME FORM AZAAN NAME FROM:  SHAIKH
JEEVAN SHEKAR KUMAR AGARWAL MATIYAS  TIRKY TO BIBI KHALIL  SHAIKH ATMARAM  BHOJRAJMAL SHAIKH TO  YASMIN FAIZI RAZA TO SAIFI FAIZI SANA MOHD HANIF TO:
SHETTY TO  JEEVAN TO MAYANK SANDIP ASHRIN TIRKY AS PER TO CAJAMBIBI ABDUL HIRANANDANI TO RIYAZ PAVASKAR AS PER RAZA VIDE GOVT OF SANA MUNAWWAR ALAM
CHANDRASHEKHAR AGARWAL AS PER DOCUMENTS REMAN,AS PER ATMARAM ~ BHOJUMAL DOCUMENTS. MAHARASHTRA GAZETTE ANSARI, AS PER THE MY
SHETTY AS PER MAHA DOCUMENTS DOCUMENT HIRANANDANI FOR (M-26369933) DOCUMENTS.
GOVT  GAZZATE  NO. | HAVE CHANGED MY PASSPORT ISSUANCE | HAVE CHANGED MY
26409382 DATED OCT 29 - | AM CHANGING MY NAME FROM  MOHSIN | HAVE CHANGED MY NAME FROM MOHAMMED | HAVE CHANGED MY | HAVE CHANGED MY
NOV 4. 2026 NAME FROM  GEETA KHAN  HAMID  KHAN NAME FROM OLD NAME. I HAVE CHANGED MY FAAIZ SALIM SHAIKH TO NAME FORM AMARJEET NAME FROM: OLD NAME:
NIKHIL KUMAR PATEL TO PATHAN TO  MOHSIN ZENAB MOHAMMED NAME ~ FROM  VIJAY FAAIZ SALIM SHAIKH AS DAYAL SINGH TO AJAYKUMAR TRILOKCHAND
| HAVE CHANGED MY GEETA NIKHIL PATEL FOR HAMID KHAN  AS PER KHAJURIWALA TO SINGH CHAUHAN TO PER DOCUMENTS AMARJEET DAYAL TO NEW NAME: AJAYKUMAR
NAME FROM ANIL KUMAR PASSPORT ISSUANCE. DOCUMENTS NEW NAME . VIJAY SINGH RAMDULAR SINGH RATAN AS PER TRILOKCHAND ~ DHINGI,
RAMPRIT GUPTA TO ANIL ZENAB MURTUZA CHAUHAN BY WAY OF I ISRAR ~ FAIMULLAH DOCUMENTS AS PER THE MY AADHAAR
RAMPRIT KANU AS PER I AM CHANGING MY NAME | HAVE CHANGED MY BAGASRAWALA “  AS GAZETTE NOTIFICATION ANSARI HAVE CHANGED CARD.
DOCUMENTS. FROM  NIKHIL KUMAR NAME FROM SABA PER AADHAAR CARD NO M 26404118 MY DATE OF BIRTH FROM | HAVE CHANGED MY
PATEL TO NIKHIL KARSAN IKHTISAR  DINGANKAR NO. 8682 5417 4891 21/11/1972 TO 01/01/1977 NAME FORM SONAM | HAVE CHANGED MY
| HAVE CHANGED MY PATEL FOR PASSPORT TO SABA IKHTISAR (APPROVED BY GOVT. I HAVE CHANGED MY AS PER DOCUMENTS. DILIP  GOKLANI  TO NAME FROM SANTOSH
NAME FROM MAHENDRA ISSUANCE. DIGANKAR AS PER OF INDIA) MUMBAL NAME FROM  ZAKIYA SONAM JEETU GABRA DINESHLAL  PANCHAL
DEWASI TO MAHENDRA DOCUMENTS FROM 04  NOVEMBER IMRAN PATEL TO IMRAN | HAVE CHANGED MY AS PER DOCUMENTS NEW NAME SANTOSH
KUMAR AS PER | HAVE CHANGED MY - 2026 ABDULLATIF PATEL AS NAME — FORM  ISRAR DINESH PANCHAL  AS
DOCUMENTS. NAME FROM  AADITYA WE. HAVE.CHANGED OUR PER DOCUMENTS AHMAD FAMIMULLAH | HAVE CHANGED MY PER DOCUMENTS
& AADITYA MALIK  TO MINOR DOUGHTER NAME | AM_CHANGING MY ANSARI  TO  ISRAR NAME FORM  JEETU
MYSELF SADIYA AKHTAR AADITYA RAJESH MALIK FROM MARYAM IKTISAR NAME  FROM  RINKU I HAVE CHANGED MY FAIMULLAH ANSARI AS SHANKAR ~GABRA TO | HAVE CHANGED MY
ALl, MY  MOTHER AS PER DOCUMENTS DINGANKAR TO MARYAM MANOHARLAL ~ UBRIANI NAME FROM NIYAZ PER DOCUMENTS. JEETU SHANKERLAL NAME FROM  TRUPTI
CHANGED NAME FROM IKHTISAR DIGANKAR  AS TO AANCHAL DHIRAJ MOHAMMED NOOR GABRA AS PER PAVAN BENDALE  TO
FizA NOORISLAM | HAVE CHANGED MY PER DOCUMENTS BALANI FOR PASSPORT MOHAMMED TO NIYAZ | HAVE CHANGED MY DOCUMENTS TRUPTI VILASRAO
HUSSAIN (BEFORE NAME FROM — RAJESH ISSUANCE MOHAMMED NOOR NAME _FROM  MOMIN THORAT AS PER
MARRIAGE NAME) TO CHANDRABHAN MALIK & WE HAVE CHANGED OUR : MOHAMMED SHAIKH AS MUSHARRAF AHMED | HAVE CHANGED DOCUMENTS
FIZA AKHTAR ALl (AFTER RAJESH KUMAR MALIK MINOR DOUGHTER NAME | HAVE CHANGED MY PER DOCUMENTS MOHAMED  ASHFAQUE MY NAME FROM
MARRIAGE NAME) AS TO  RAJESH KUMAR FROM AMINA IKHTISAR NAME FROM NABISAAB TO MUSHARRAF AHMED MOHAMMED AZHAR | RUKHSANA WO,
PER AFFIDAVIT NO. 90AB CHANDERBHAN  MALIK DINGANKAR TO AMINA DASTAGIR . CHOUDHARI I HAVE CHANGED MY MOHAMMAD ASHFAQUE TO MOHAMMADAZHAR SHAMIUDDIN  MUKHTAR
395471, AS PER DOCUMENTS IKHTISAR DIGANKAR  AS T0 NABI SAHAB NAME FROM  FATIMA MOMIN AS PER MOHAMMADILYAS AHMAD CHOUDHARY
PER DOCUMENTS DASTGEER CHOUDHARY TABREZ SHAIKKH  TO DOCUMENTS. NARMAWALA AS PER R/O R. NO. 12, SHAKOOR
I, SUJATA  DEEPAK | HAVE CHANGED MY AS PER DOCUMENTS FATIMA TABREZ AHMED DOCUMENTS BANGALI CHAWL, BHD
KHABALE HAVE CHANGED NAME FROM — MEERA WE HAVE CHANGED OUR : SHAIKH AS  PER | HAVE CHANGED MY RATIONING SHOP, SHASTRI
MY NAME FROM SUJATA RAJESH MALIK = & MINOR DOUGHTER NAME | HAVE CHANGED MY DOCUMENTS NAME ~FROM =~ MOMIN | HAVE CHANGED MY NGR, KALINA, SANTACRUZ
TUKARAM JAGTAP  TO MEERA DEVI MALIK TO FROM ZAINAB IKHTISAR NAME FROM CHOUDHARI SHAHID KHALIL AHMAD NAME FROM JAYLAXMI (E). MUMBAI- 400029 HAVE
SUJATA DEEPAK KHABALE MEERADEVI RAJESH DINGANKAR TO ZAINAB CHINTAMMA  NABISAAB I HAVE CHANGED TO SHAHID KHALIL MOMIN BALASAHEB  KOUJALGI CHANGED MY NAME TO
AS PER GAZETTE REGN. MALIK AS PER IKHTISAR DIGANKAR  AS TO SHAJAHAN NABISAB MY NAME FROM AS PER DOCUMENTS TO JAYSHREE DEEPAK RUKHSANA  SHAMIUDDIN
NO. M-26393292 DOCUMENTS PER DOCUMENTS CHOUDHARY AS  PER SATYANARAYAN CHAMAKERI ~ AS PER CHOUDHARY.
DOCUMENTS LAXMINARAIAN | HAVE CHANGED MY DOCUMENTS
| PARVINBEGAM & PARVIN | HAVE CHANGED MY | HAVE CHANGED MY KHANDELWAL TO NAME ~ FROM SIRAJ SHAMIUDDIN
BEGAM PARVEZ AHMED NAME FROM  MAYURI NAME FROM  KHALIL | HAVE TO CHANGE MY SATYANARAYAN AHMAD TO SIRAJAHMAD | HAVE CHANGE MY NAME CHOUDHARY )
HAVE CHANGED MY NAME KAPEEL KHARAPE  TO ABDULLATIF SHAIKH NAME FROM  IBRAHIM LAXMINARAYAN PIR BAKSH MANSOORI FROM KRISH BHIMJIBHAI MUKHTAR AHMAD
TO PARVIN FAIYAZ PAWNE MAYURI NARENDRA TO AHMEDKHALIL AHMED  SAYYED TO KHANDELWAL AS PER AS PER DOCUMENTS KOTHIWAR _TO = KRISH CHOUDHARY R/O R. NO.
FOR MY  PASSPORT DINDE AS  PER ABDULLATIF _ SHAIKH,AS IBRAHIM RIYAZ SAYED AS DOCUMENTS | HAVE CHANGED MY BHIMJI _ KOTHIWAR = AS 12, SHAKOOR BANGALI
ISSUANCE. DOCUMENTS PER DOCUMENT PER DOCUMENT. PER THE AFFIDAVIT CHAWL, BHD. RATIONING
I HAVE CHANGE MY NAME NAME = FORM OMKAR SHOP, ~ SHASTRI NGR,
| ALRVE (CHANGED ¥ || | NAME FROM MOHAMMED | | NAME FROM AUA KHALIL | | kB GHANGED M| | FROM SURAYA AMMED | | 70 OMKAR PANDURANG | | NAME FROM.  SEHNAZ | | KALINA, SANTACRUZ ()
B o e T | | WAHEED NOORUL HUDA | | SHAIKH TO AJAJ AHMED AU Egn oM SURBH) DK an FAYE | | sABLE VIDE GOVT OF | |/ SHEHNAZ / SHAHNAZ MUMBAI - 400029 HAVE
UMBALKAR PRADHAN TO NAVDEEP KUMAR ALTAF MAHADKAR  AS _ CHANGED MY NAME TO
NILIMA VIPUL UMBALKAR ANSARI  TO  MOHD KHALIL SHAIKH,AS PER SEHRAWAT TO SURBHI PER DOCUMENTS. MAHARASHTRA GAZETTE SHAIKH TO: SHAHNAZ SHAMIUBDIN - MUKTHAR
AS PER DOCUMENTS WAHEED NOORULHUDA DOCUMENT DAHIYA AS . PER (M-26364547) MOHD HANIF SHAIKH, AS AHMED CHOUDHARY
ANSARI AS PER DOCUMENTS PERTHE MY DOCUMENTS. -
DOCUMENTS
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TATA

TATA EHFITAL HDLISH"-IG FINANCE LIMITED
11ih Floor, fower Ay ) ! 5
Branch Addrase: TA[A

Ragisterad Address:

P.I{JTH:'.E FDF! SALE nF 1HMEI"|I'AELE FRGPEHT'I’

{Under Rule BB read with Rule 3(1) of the Security Interest [Enforcement) Rules 2002}
E-Auciiocn MNotice of 15 days for Sale of Immovable Assats under the Securilisabion and Feconsiruction of Financial Assels and
Enforcement of Securily InterestAct, 2002 read with Rule §18) and Rule 9( 1) of the Sacurity Interest (Enforoement) Rules, 2002
Natics t5 heraby glven to the public = general and in particular to the below mentoned Borrower and’ Co- Borrower, o thair lagal
heirzirepresantatives | Borrowers) that the below described immovable properd aged to Tale Capilal Housing Finance Lid, [TCHFL),
tha Possassion of which has been taken by the Authorised Officer of TOHFL, will be 20ld on 20-11-2026 on "As s whara [s" & “As bs what
is” and “Whatever there is” and without any recourse basis" for recovery of cutstanding dues from below mentoned Bormower and Co-
Bomowers. The Reserve Price and the Eamest Morey Deposit is mentoned below, Notice & hereby given that, in theé absence of any
posiporement! discanlinuanca of the sala, the said secwrad assel | property shall ba sold by E-Aaclion at2.00 P&, on tha said 20-11-2028,
The sealed envefope containing Demand Draft of EMD for pariicipating in E- Auction shal be submétted to the Authonsed Officer of the
TCHFL on o balore 19-11-2026 4ill 5.00 PM al Branch address TATA CAPITAL HOUSING FINANCE LIMITED, ath Floar, Capital One
Buiding, Setween HOFL House & HOFG Bank, Mear Mithakhali& Road, Navrangpura, Ahmedabad, Gujarat -330009
The sale of Ihe Seu:uned -ﬁ.sset.':-mmwa:-le Dru:npert',' l.'-1IIi::ue an“as E-l.'-here n:u:ur'-:lll;r:n 5 :!sperl:ur-e- pnrllr:ularsdﬁ fibad hirean L'-eln:ru'.-

=3 “Loan Name of Emmwer!ﬁl [Co- hmuwer{s} Date of Reserve ﬂldsl:am:lmg
M. Alc, No Legal Helr[s)/ Legal Representativel Demand Price as on
Guarantons) MNotice

| 1 HEF47E & JAINISH K ACHARYA R, 17,30,521/- R, 200, 20,000- Rs. 2087153/-

TCHINO2E3000100 MITABEM K ACHARYA ——————— |Eamast Money Deposit (EMD): -|—

47T & 08-00- 2025 Rs. 2,02 000/ 23-10-K26
TCHINOZE3000100 Type of possession: - Physical
189725

| Description of the Immovable Property: A8 the piece & parcel of Immovable Froperly of a Residential Flat Mo, D-405 an the 4TH

Floor, Black Ma. °07 admessunng abowd 51 50, Mirs, Aleng wilh 23 s5.mirs of Undieded share proportionate sharein b undamsalth and
and all infernal and extarnal dghls therats in the pramises! schamea knaown as * GAYATRI EXOTICA" Final Plot Me. B of Tewn Planning
Scheme Moo 81 (land of old Block no:158) stuate, Iving and being at MOUJE: Lasmipura, Taluka: Vatwsa, in the Registration District of
Ahmedabad and Sub District of Ahmedabad-11(Askali). Bounded as follows: - North ;= Road, South = Block No.221, East - Biock
Mo. 159, West - Block No. 157,

Description of the Immaovable Property ;A% the righis piece and parcs! of tha immovable property bearing Flat no. 604 having a built-up
area ol 61.49 5g. mi (B61.58 Sq. K} located on the Bth floar of Buding/Pramises known as "SHREEJ HEIGHTS® constructed on non-
agricutural land meant for residential purpose baaring Plot no. 10 admeasuring 359.97 Sq. mi of total land admeaswering 2T 316.00 Sq. mt
of Revenue Survey na, 158/ palki 1, Vifage: Ravapara, Taluka; Morbl, Regisiration Sub Disirict and Digkrict: Morkd, Gujarat, Bounded as
fpdows: East: By 0TS and Flat no. 601, West By T.50 Mi Road, North:; By Main door of the said fat 604, Common Passage. South: By
Agricuttural land of 3.No, 15573,

] 113559 & JITENDREABHAI PRAGJIEHAI Rs. 852 907/ Rs. &,50,000/- R 1003087
1UEB06EE3 BHARAKHADA | - |Earnest Monay Deposit (EMD); <[« —..
ALKABEN JITENDRABHAI 06-01-2026 Rs.65,000/ 23-10-2028
EHARAKHADA Type of possession: - Physical

Description of the Immovable Property : All the rights piece and parcel of the immovable praperty bearing Block no, 10 admeasuring
62,68 S, mirs of Sub plot o, 109 o 11640 of among total plots no. 108 1o 116 locatad on non-agriciftural and meant b rezdantial
puUrposs with a permissicn for building constriction known as "KALRAY PARK - 27 admeasuring 24 484 Sq. mirs beanng revenue Suervey
no. 208 of Village Mouje: Magalpur, Taluka: Rafot, Daitrict Rakot, Gujarat. Bounded a5 follows: East: By Smir Road, West: By Gowd, Waste
Lard, Worth:By Plotno, 17 Thewallon that side is sloping, South;By Biock no, Son Sub-Plotmo. 10510 11619, There is a wall this side.

10 1063 TEST MR, MAHESHPAR] CHHAGANPARI | Rs, 5685 356/- Rs. 2,00,000/- Rs. 1766359/
GOSAI semmnnnseenes (EBIMEST Money Deposit (EMD): - -- —
MRS. MINABEN MAHESHPARI GOSAI | U2-07-20idd Rs. 20,000 232026
Typa of possession: - Physical

Description of the Immovable Property | All thal ighls, Piace and Parce| of immavable Propery bearing Flai no. 402 on Farth Flaor
having buill up area appros. 30,62 Sq. Mirs. 5 a builder fial along with undivided and proportionate share in the undemaalh land of the
premisesimultiplex bulding known 25 Vasundhara Syvenue’ siluated on plot no. 42 to 52 meant for résidential purpose admeasuring
approw, 1191907 Sq. Mbrs, The Plof nos, 42 to 52 {11 plots) were memed a5 a single unit among many plots on lznd known &5 'Balai Green
Cay' sfuated on non agriculburs [end having permission to buld buildings for residentia! purpose bearng Revenue Survey no, 140 Paiki 2
of mouje: Vavdi, Taluka: Rajkot City, Registration District and Sub Disirict Fajkot, Gujerat Bounded :- East:-By Common Passage and
Flatno. 401, West - By Flal no. 405, North :- By Flai no. 403, South - By Opanto Sky Space and Mangin Space

11| TEHHLEES900010 | NIKHIL KISHORBHAI SONDAGRA  |Rs. 12 55 BE13i- Rs. 11,%0 000i- Fs. 153606TI-
0240845 & PARULBEN NIKHILEHAI SONDAGAR |-—————|Earmest Money Deposit (EMD): -
TCHIMO2530001 00 08-09-2025 Rs. 1,19, 000/ ;{3.1 anﬁ
241635 & Type of possession: - Physlcal
TCHHFOZ580010
(245660

2 | TCHHLOZ5900010 | JANAK VIRCHANDEHAI GOHEL [R=. 42 86,339/ Fiai Mo C/403 - Re, 14 40,000/ | Rs 5014034
(3REA30 & HALPANA JANAK GOHEL semmnsomeeeeeee | Flat Ho E.'ama; Earnest Money | —--—eeee—
TCHINGZERI00100 01-10-2025 Deposit (EMD}: - 23-10-2026
G400 Re.1,44, 000/ And

'Flat No Cl'404 - Rs. 14,40,000-
'Flat No T/404 - Earnest Money
Deposit (EMD): - Rs.1,44,000 -

Tgrpe of pﬂisasmun - F"hy'su:.al

?Dﬁﬂﬂpllmﬂflhﬂ Immovable Property ; Property 1 - All the |:-El:r:| & parcel of Imemavabile [..r:lp-Erh' bear ng ) Flat No. 403, on 4h Floar,|
Block Mo, *C7, admeasunng about Met Bulldup Area T1.82 Sq Yards Le. 60.05.5g, Mirs Le. Super Bulltup Area 119,69 Sq, Yards Le.
#00.08 5q. !'.-'rlrs Of Undivided share propartionate share @ the underneath tand and a intemal and external nghts thereto in e
premisasicampus known as "SHREENATH RESIDENCY” constructed on non-agricultural land for residential use beanng Revenue
Suryay Mo, 840 Paki 1, TPS Mo, 01 FP No, 301, Mooje: Khatraj, Taluka; Mehmdabed, Dist & Sub Oisbact: Khada, Bounded as follows: -
Morth ;- Flal No. G402, Sauth ;- Block-B, East - Opan Plol. West:- Flat Mo, CM04. Property 2 : All tha piece & parcal of Immovable
property beanng Flat Mo, 404, on 4ih Floor, Block Mo, 557, admeasuring aboul Mel Buldup Area 7182 Sq. Yards Le. 6005 5g. Mirs e,
Supes Buil-up Area 119,69 5. Yards Le. 10008 Sq. Mirs Of Ungivided share proporfionate share in the undemeath land and all internal
gnd externad rights tharefo in the premisesicampus known as "SHREENATH RESIDENCY" construcied on non-ggriculbural land for
residential use teanng Reverus Survay Mo, 340 Paiki 1, TPS No, 01, FP No, 331, Mouje: Khedraj, Taluka: Mehmdabad, Dist & Sub
Distnied: Kheds. Bounded &5 follows: - North - FlatMao. Cid05s, South - Block-B, East:- Flat No. Cid03., West:- Opan Araa,

3 | TCHHLOZ6900010 | KAMLESHEHAI AMRUTBHAI DARJI |Rs. 15,72.844/- Rs. 16,50,000/- Rs. 1821404/
(300829 & DiMPAL KAMLESHEHAI DARJI -—--|Eamest Money Deposit (EMD): -| o
TCHIMOZESI00190 03-1.2-2025 Rs.1,65,000)- 23-10-2026
THRATR A Type of possession: - Physical
TCHHFO2E400010
(406151

Description of the iImmaovable Praperty: All the piece & parcel of Immovabée Property Baaring Flat Mo, 501 on 5TH Floor admeasurning
CarpetArea 17-70 30, Mirs and 21-24 5g. Mirs of Built-up ares, Along with Undivded share proportionate share in the urdemeath fand
and ali internal and-exfernal rights tharata in the premisesicampus known &5 ° CITY ICON" construcied on mon-egricultursl kand for
%r:lenlialuaa beraring R.5 Mo, 115-1 Paiki, Conslruched Over Land Measured 178-00 Sq, ML of Norlh Side of Piat Mo, 45 Pakl, siusted

tVillage: Mavwdi | Registration Distric! Rafkol and Sub Distncl RajkoL Bounded as foliows: - North - Olhers Proparty, South - Flal No.
5I:I£ East ;- Open Space & hen Boad, West-Passage, Starcase & then Lilt,

a=amps e ————

12| TCHHLO25000010 PANKAJ D RAFALIYA Rs. 13,01,964/- Rs. 15,00,000/- Rs. 1510000 |
Q0G0 MANISHABEN PANBAJBRHAI  [——rm Earnest Monay Deposit (EMD); =] —ccoeeee
RAFALIYA 09-12-2035 Fiz.1,50,0000 23 102058

Typa of possession: - Physical

Description of the Immavable Proparty: All 1 rights péece & parcel of immovable Praperly bearing Flat Mo. 302 on 3rd Floor having a
capel areaof 31.25 Sg. mirs and Bullt up area of 35,46 Sq. mirs located in the lowrise buikding/scherme known a5 "KRISHNAELEGANCE®
admesswing 196,40 5g. mirs bearing Faiki Plof nos 111, 112 and 113 locatad on non-agricuttural land meant for residential purpose
kenizwn ag "Shei Punit Park” bearing Revenue Survey no, 23 situated in vikgage; Mavdi now included undar Rajkot Municipal Corparation
Taluka: Rajkol, Gujaral. Baunded as folkews: - Norih - By DMir Ropd after Margin space, South :- By FlaiMNo 301, East - By Liff, Lobi &
Flat Mo 0%, West:- By 7-50MEr Road after Margm space.

13| TCHHLOZS00010 | PIMUSHKUMAR LAKHAMANBHAI  (Rs 18,72 496/ Rs. 17,00,000- Fs. 36004
0183636 & |DODIYA, LAKHAMANBHAI RANABHA| |-msmrenes Earnest Money Deposit (EMDY: | .———
TCHINO2ES0001 00 DODA, HATHIBEN 08-09-2025 Rs. 170,000 73102078
f86087 LAKHAMANABHAI DODIYA Type of possession: - Physieal |

ﬂlﬂ::riptlun of the Immovable Property: All the place & parcel of Immovatle prl:lp-arh' h-E‘:IﬂI"H.- Flat Mo. 105, First Floar, Bull- -Ugr drea
admeasuing 53.65 5q. Miz. Along with Undvided share gropoetichabe share in 1he undemeath land and a2l internal and axternal fghts
thereto inthe premisesicamgus known a5 "ROYAL HEIGHTS" constructed on non-agriculhura! [and for residential use bearing Revenue
Survey Mo, 29 paki 1, 5; Plot No, 2 admeasuning 1687.01 3q. Mis., Vilage Shapar of Sub-Dist. Kotads Sangand of Dist, Rajkol Bownded

Description of the Immovable Property : All The Piece & Parced Of immovable Residential Property Beaning Flat Mo, 502 Cn Sth Floor,
Admeasuring 40,21 Sq. Mers, Along with Undivided share proporfionats share in the undemealh fand and & internal and exiemal rights
therata in the premises/ Scheme known a5 "SRUSHTIAPARTMENT", Sdauied Al Shest No. 17, Chalata Me. 214, City Survey Mo, 1775,
Panchayal Milkal No. 2110 Ta 2114, Cily Suervey Mo, 1770550220, Mouje: Pathapir, Taluks Gandhinagar, Dislrict  Gandhinagar.

as follows: - North :- Margin Dpen Space then Road, South ;- Flal Mo, 106, East - Margin Open Space then Nabional Highway, West:-
Bain Duar, Passade and Flai Ma. 104
14| TCHHLOZGS00010 DHARMENDRA SHARMA Rs. 25,58 332) Rs. 2540,000/- Rs. 34976520
0342057 & SANDHYA SHARMA oo [Earmiest Money Deposit (EMD); -| - oL
TCHHFO28300010 M-10-2025 | Rs. 254000 | 28-90-2025
426715 & Type of possession: - Physical
TEHIND2ES0001 00
315

Baurded s Fallows: - North = Flat Mo, 5HILIRSalr, South - Salidpariment Flak, East - Open Sky, West - Flal Mo, 503,
4 10148336 & SURESHKUMAR AMARARAM Rs, 14,82 974/ Fs.9.50 000/ Rs. 1883335/
TCHING2ES00100 MEENA DEVI seme—eeeeeee [Earmest Moniey Deposit (EMD): - | —-——--
217902 12-08-2025 | Rs. 95,000/ 23-10-2026
Type of possession: - Physical

Description of the Immovabie Property: All the peace & parcel of Immaovable property bearing LinitFiat No. B-20403, Fourth Flaar in
Block B2 edmeasuring Buld up Area T1 5g. mirs and 40 Sq. mirs OF Undivided share propartionaie share in the underneath lend and all
miemal and 2xlemal nghts therata m the premisasicampus known as "A0ITYA GREENS" constructed an non-agrcuttucal land far
resadanlial wse baanng Ravanue Survey No. 266 [Od Survey na. 821) siluale, Iyng ard being at MOUJE: Rajeda, Taluka: Bava, in the
Regisiration Distnclof Ahmedatad and Sub District of Bavia. Bounded az fallows: - Narth = Lift and Passage, South = Unit No B=1/403,

{Description of the Immevable Property | All the nights, plece and parcel of the immovable propery bearing Flat Mo, C-102, on First
Fioar, in Block No.C., Super built up area edmeasuring about 109.60 5q Mirs . along with admeasuring about 34 Sq Mirs. undivided share
in fha land af and in fhe scheme known as "VIBRANT HOMES", situatad on the land bearing Biack Mo 9801 Paiki and 9872 Paikiof TP
Schame Mo.T5 of Final Plot Mo, 38 Paikd Sub Plol Mo:2. in the sim of Meuje Village: Muthiva. Taluka: Asarva. in Destrict of Ahmedabad and
Ragistration Sub Digtncl ol Ahmedabad -G (Waroda) Bounded as follows: East: Block B, West : Flat Mo, 0103, North : Passage then Fiat
Mo, G0, South: Block A & Common Piot,

|East:- OpenloSky, West:- Unit Mo B-2402.
5 | TCHHLDEZA0DG10 | BHIKHABHAI MAGANBHAI VAGHAR! Rs, 14 33 237 Rs. 12,90,000/- Rs. 1737516/
74156 & DADAMBEN BHIKHABHAI VAGHARI |-- -.|Eamest Money Deposit (EMD): |-
TOHINIG2EIO0 100 'LE [IE‘-.EEI.-E.'} Rs. 1,29.000/- F3-10-2028
175207 Type of possession: - Physical

Description of the Immovable Property : &Il the piece & parcel of Immavable propery bearing Plat Mo, 23 of which conslnuclion zrea
admaasuring 52,28 Sq. Mirs (As per sie Admeasuring 52.40 Sq. Mirs}, Along with Uniividad share propartionale share n thea undemeath
tand and all intemal and exdemal Aghls therélo in the prémisesicampus known ag "AMARNARAYAN SOCIETY® constructad on non-
agriculburad land for residential use bearing O Survey Mo, 429, City Survey Mo 4005, Sheet Mo, 11, Propery Cand Mo, 4305, Type C,
Panchayat Senial Mo, 991 & Property Mo, 396 siusied &t Moweillage Kansa, Ta, Visnagar & Dist, Mehsang, Bounded a5 follows: - East

*I:l:.r Adj. Limit of Plot N, 24, Westby ; Intemai Rosd, Nerth by | Internal Road, South by - Adj, Limit of Plot Mo, 23

& | TCHHLOB#300010 VEERENDRA KUMAR SINGH Ra. 741975/ Rs. 7,00, 0:00i- Rs, 954104/-
250639 & KALAVATI UMASHANKAR e | Earmist Money Deposit (EMD): -

TCHINGGS3000100 04112025 Rs. 70,000/ E:i 1[-1[!.3{:
242390 - Type of possession: - Physical

| Description of the Immovable Proparty : All the piaca & |‘.'|E‘|r'EE'-I ol Immavabis propety bearng Plol Mo, 60 pail, having a land araa

adrmaasuring 45-30 Sq. Mt Undivided share proportonate shan in the urderneath land and all inemal and extarnal righis thereto in the
premisasiarea known as " SHI PARE-2 "constructed on non-agricuifural iand for residential use beanng Revenue Suney No, 163 pasi 1
of Villege Pipli in-Sub-Dist. & Regi: Dist. Morbi. Bounded as follows: - North = Space of Plol No, &3 paiki, South :- Space of Plat No. 60
\paiki, East ;- Road, West- Space of Plot Mo, 48,

7 | TCHHLOZE300010 | HARDIK MAHENDRABHAI DESAl  |Rs. 10,10,454/- Rs.8,50,000i- Rs. 1256900
190342 & SNEHAL HARDIK DESAI ~-—ee— |Eamest Money Deposit (EMD): -| —-—
TCHINGZE2000100 0T0R-2025 | Rs85000- 2310-2026
183563 Type of possession: - Physical

Description of the Immovable Property : All the prace & parcet of Immavable property of a Resdential Fiat Mo. 401 on dth Floor, having
& Bul-up area 20-48 Sq Mirs in WING-A, Undivided share proportionate share in the yndemaath land and all infernal znd external righis
Iheratain the pramises/campues known 85 "SHREEJ RESIDENCY” constructed an nan-agricullurad |and {or rasidential use admeéasimng
araa 1427-T5 Sg. Mirs of Plot No. 1 & 2 beanng Revenue Sury No, 579 Paiki, TPS No. 19{Deaft), City Survay Ward Mo 18, City Survéy Mo,
28141 In Sub-Dist. & Req. Dist. Ragiot of Gujaral Bounded as fllows: - North = Main Door, Pazsage, Slarcase, Lil, Flal Mo, 404,
South :-Margin Open Space then Wing B of Shreeji Residency, East - O.T.5. &Flat Mo, 208, West:- Flatho. 402

| 8 | TCHHLDZR30D010 HARDIKBHAI PANKAJBHAI Hs 15,68,308/- Fis, 14,00,000- Rs.1TaT1871
0238697 & JIVRAJANI @ 0 [ - |Eamest Money Deposit (EMD): -|--—————
TCHINIZE6000100 PANKAJBHAI JIVRAJANI 04-02-2026 Rs. 1,40,000/- 5110-2026
243005 POCJABEN JIVRAJANI Type of possession; - Physical

Wate - The bidders are advised o conduct due diligence tefore submitting the hid. The auction shall be subject to the owicome of the
isigation, Dispide if any,

Ab e fwchon, e putdic genearally 15 imited fosubmit thair bdis) personally, Mo ofScar or othar persan, having any duly 1o perlarm incennectan
with 1his sale zhal, hawever, diracy of indirectly bid for, acquire or allemplio acquine any inbarestin the Immovable Property sald.

The gale shall be subject o the conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and 1o tha following
further conditions

NOTE: The E-auction of the propertias will take place ihrough partal hiips:sictionbazaar com on 20-11-2026 bebwean 2.00 P 1o 3.00
P with limited extension of 5 minutes each

Terms and Condition:

1. Tha parficulars spacified in the Schadule heresn below have bean slated 1o ihe best of the information of the undersigned, bt the
undessigned shall ot e answerable torany emar, misskatemant ar cmissionin s praclamatsan. In tha evend of any dispule ansing as o
the armaunt bid, or as to the bidder, the Immaovable Property shall al ance-again be pul up 1o auction subject to the discralion of the
Authorised Officer. 2. The Immovabls Propedy shall nol be sold bedow the Resarve Price. 3. Bad Incresment Amount will be; Rs, 10,000/
[Fupees Ten Thowsand Caly), 4. All the Bids submilfed far the purchase of (he property shall be actomgpanied by Eamest Maoney as
mentoned above by way of 2 Demand Draft favoning the “TATA CAPITAL HOUSING FINANCE LTD." Payabée 31 Branch address. The
Demand Drafls will be returned 1o the unsuccessful bidders after suction. For peymentof EMD through NEFTIRTGEIMPS, kimdly contacs
Authorized Officer. 5. The highest bidder shak be Secared as successful bidder provided always that heishe is legally quaBfied to bid and
provided further that the bid amaunt is nof less 3han the resarde pice. I shall be in the d@scretion of the Aulthonsed Officar fo deding
aceepiance of the highest bid when the price offered appesars so clearly inadequate as o make it inadvisable fo do so. 6. For reasons
racarded. it shall ba in tha discretion of the Aulbonised Officer o adjpurnidiscaonlines the sale. T_inspaciion of the iImmovabie Prapery can
be done on 12-11-2006 bebasen 11 AM 1o 500 PM. with prior appontment. 8. The person declared as & successhul biddsr shad
sremediataly aftar such declarabon, deposit twanty-five parcent of the amount of punchasze monaybed which would includs EMD amaunt io
the Autharised Officer within #4Hrs and In default of such daposil, the praperty shall farthwith be pul b frash auction/Sale by privale freaty
% In case the inilial Sapositis made as above, the balance amount of the purchase money payable shall ba paid by the purchaser 1o the
Authorised Officer on or before the 155h day froem the date of confirmation of the sale of the propenty, exclusae of such day, or f the 358 day
be a Sunday or other holiday, thenon ta first office day after the 15th day. 10, In the avent of defaull of any payment wihin the pedod
mentioned above. the property shall be pud fo fresh auclion'Sale by privale treaty, Thedepositincheding EMD shall stand forfeited by TATA
CAPITAL HOUSING FINANCE LTD and the defeulting purchaser shall lose all ciaims 1o the proparty. 11, Destails of any encumbrances
Libigations known to the TATA CAFITAL HOUSING FINANCE LTD, towhich the propery is lisble: a5 periable above, The intending Bidder
i atvised by make their own indeperdent inquines regardng encumbrances on the propery including stalulory liab&ies arsars of proparty
{ax, sleclricity etc. before submiliing the bid, 12, For any olher dedsis or for procadure onling fraimning on e-auchion the prespeciive bidders
may contact Ihe Sarice Provider, ARCA EMART PRIVATE LIMITED, 6-3-1030/111. I Floar, Parl B, Uma Hyderabad Houss, Rajbhavan
Road, Somaljiguda, Hyderabad - 500082 Emal |d “contaciBauclionbazaarcom | supporifiauctonbazaarcom  of Manish Bansal
Ermall id Marksh.Bansal@{atacapilalcom  Auihosad Officer Maobile No B53E583656. Please send your queny on Whatshpo Mumber -
2998075659, 13, TDE of 1% will be applicable and payable by the highest bedder over the highest declared bid amount. The payment
needs ko be deposited by highest bidder in the PAN of the owner/ borrowerns] and the copy of ihe chafan shall be submibied 1o our company
14, Pleasa refer o the below link provided in secured greditor’s wabsite www, hitps:isend Bjstuzd for the above details. 15, Kindly also visi
thelink; hflps:iwwen tetacapial comiproperhy-disposal Rmd

Please Mote - TCHFL has not engaged any broker'agent apar from the menboned auclioning pariner for salefauction of this property
Irterasled partias showsd only contaclthe undarsigned or the Authonsed ehicerfor all quersss and engquery in tis matltar,

Placa:- Ahmedabad Sd/- Authorized Officar
Date :- 0d=11-2026 Tata Capital Housing Finance Lid.

ﬂ CIN: L27320GJ2016PLC094314
[ CIN : L45202GJ2007PLC049808] . .
SA[}B H ;w Regd office : "Sadbhav House", Opp. Law Garden Police Chowki, Ellisbridge, Ahmedabad - 380006 Phﬁ?;tg;%dz?:;gggg /Zl%gg(l)\lg% 1.’ PEH::'::- I.lr’]fgg:’Ogéljni?af?w;ﬁ%wlgnagar Gijg:rm%?; IC'\(I)m
. ' Phone: 079 - 26463384, Fax: 079 - 26400210, Email: investor @ sadbhavinfra.co.in, Web: www.sadbhavinfra.co.in T fU £ ne st : " f h t : T . w.p J t 50 2026
. . . " xtract of Unaudited Consolidated Financial Results for the Quarter and Half Year ended on September 30,
Extract of Standalone and Consolidated Unaudited Financial Results for the Quarter and Half Year ended September 30, 2026 (Rs. In Lakhs except EPS)
(INR in Million except as stated otherwise) For the
i Standalone | Consolidated ol » | Quarter Ended Half Year Ended  |year Ended
| == e r. 1 N R - . N K . K - - . .
prie- s | Unay ditec | tnaucitec Ne — \jvr: ther result dited dited u30 03 de u30 03 fﬁd u30 03 fsd So 09d2t6d u3 : 0?1 fsd 31;\03 foj 6
Particulars i 7 . [ i . ether results are audited or unaudited | Unaudited|Unaudited [Unaudited| Unaudited| Unaudite udite
Quarter | Halfyear | Quarter | Yearending | Quarter | Halfyear | Quarter | Yearending |  [omgime e e fom operations (net 223029 | 1655.07 | 163157 | 3,885.36 | 2,723.00 | 7456.55
ending ending ending 31-03-2026 ending ending ending 31-03-2026 2. | Profit(loss) Before exceptional & Extraordinary 9262 5085 18911 14347 186.52 23675
L Iy | 30-09-2026 | 30-09-2026 = 30-09-2025 | 30-09-2026  30-09-2026 | 30-09-2025 | = items and Tax
1 Total Income from Operations (net) - - - - 2,019.90 4.022.52 2,002.62 7,745.58 3. | Profit (loss) from ordinary activities before tax 92.62 50.85 118.91 143.47 186.52 236.75
2 | NetProfit/ (Loss) for the period (98.26) | (202.31) (104.06) (968.30) 808.82 = 1,575.44 766.62 1,469.86 Shillofal Brofi After- Diher Comprehensive Incorme oodalll 4194 62041 10736 L 12945 ) 159.71
9. | Net Profit (+)/ Loss (-) For the Period 65.42 41.94 82.04 | 107.36 129.45 159.71
Il | (before Tax and Exceptional items) | I 1§ _ e ol
3 | NetProfit/ (Loss) for the period before Tax | (98.26) |  77.69 175.94 185.86 808.82 @ 1,466.89 349.60 624.02 Sals 01 eqlly share caprd
(After Exceptional items) 6. | Paid-up equity share capital 1,014.20 | 1,014.20 | 1,014.20 | 1,014.20 | 1,014.20 | 1,014.20
4 } Net Profit/ pL forth iod after T 98.26 { 27 69 175.94 { 185.94 678.77 ! 1208.32 29 451.02 7. | Face value of equity share capital (per share) 10.00 10.00 10.00 10.00 10.00 10.00
et Profit/ (Loss) for the period after Tax (98.26) ' > > ' oo 52955 >t 8. | Basic eamings per share from continuing And 065| 041 081 106 | 128 157
_ (After Exceptional items) ; i | _ Discontinuing operations
5 Total comprehensive Income for the period (95.67) 80.28 175.94 188.21 678.91 1,204.90 525.99 439.07 Diluted earnings per share from continuing And 0.65 0.41 0.81 1.06 1.28 1.57
[Comprising Profit/ (Loss) for the period Discontinuing operations
(after tax) and other Comprehensive Key Numbers of Unaudited Financial Results on Standalone Basis For The Quarter And Half Year Ended on September 30, 2026
Income (after tax)] Quarter Ended Half Year Ended For the
6 | Paid up Equity Share Capital 3,522.25 | 3,522.25 3,522.25 3,522.25 352225 | 352225 | 352225 3,522.25 s . warer =nee Year Ended
No. Particulars 30-09-2026 | 30-06-2026 | 30-09-2025 | 30-09-2026 | 30-09-2025 | 31-03-2026
(Face value of INR 10 each) _ TR (TR | e T, e T
7 Reserve (excluding Revaluation Reserves)| - | - - 3,035.20 - - - (9,707.13)\ , naucitedjtnaucitsgi ‘naudited “naucited]Pnaucite udite
Balance sheet of previous 1. | Total Revenue from operations 1,622.33 | 1258.60 | 1,375.49 | 2,780.93 | 2,466.92 | 5,394.07
asper ) P 2. | Profit (loss) Before exceptional & Extraordinary 33.81 23.56 72.65 57.37 140.26 121.94
| accounting year , . . . items and Tax
~ 8 | Networth 1l - | - | -| 655745 | - (5,746.39) | | 3.| Net Profit/ Loss For the Period 26.51) 1893 | 5341| 4544 | 10082 |  83.61
9 (Listed)Paid up Debt Capital/Outstanding - - - - - Note:
Debt (Not Listed) . 1. The unaudited financial results are prepared in accordance with the Indian Accounting Standards 34 "Interim Financial Reporting"
. . il I as prescribed under Section 133 of the Companies Act, 2013, read with Rule 3 of the Companies (Indian Accounting Standards)
10 | Debt Equity Ratio | =) - b o | - - Rules, 2015 and Companies (Indian Accounting Standards Amendment Rules 2016.
11 Debenture Redemption Reserve - - - - - 2. The figures for the corresponding previous period have been regrouped / reclassified wherever necessary, to make them
12 | Debt Service Coverage Ratio ' = = i - i - comparable.
| 9 | { | { { 3. The Audit Committee has reviewed the above results and the Board of Directors has approved the above results and its release at
13 | Interest Service Coverage Ratio | - | - - - - their respective meetings held on November 03, 2026.
5 ki ; = it T il i | i e 4. The above is an extract of the detailed format of the quarterly financial results filed with the Stock Exchanges under Regulation 33 of
14 Earnlng.s ?er Share.‘ (of "_\IR 10/ each) the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial Results is available
(for continuing and discontinued operations) - onthe Company's website www.poojametal.com & on the website of Stock Exchange www.bseindia.com.
Basic and Diluted 0.28 0.22 0.50 0.53 1.32 2.27 0.95 0.56 By Order of Board
I || —asicand e 0-28) | i} (0.56) For, POOJAWESTERN METALIKS LIMITED
Notes: Place: Jamnagar SDr
; ‘ ; ; ; ‘ ; ; i : SUNIL DEVRAM PANCHMATIYA
1 The a.bovg |§ an ext.ract.of the deteluled format of Audlted Financial Besults filed with the Stock Exchange.s und.er Re.gulatlon 3:? of th.e Securities and E.xchange Board Date: November 03, 2026 Chairman & Managing Director (DIN:02080742)
of India (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Audited Financial Results is available on the websites of the Stock
Exchanges, www.bseindia.com, www.nseindia.com and on the Company website www.sadbhavinfra.co.in. FORM A
2 The full format of the quarterly/ annual financial results is available on the websites of the Stock Exchange(s) and the listed entity. The full Financial Results along with PUBLIC ANNOUNCEMENT _
the Audit Report can be accessed by scanning the below QR code. <=nét'."vi"n'n?‘£1“$'§.'ﬂm’ E'r'p'f.?q'ﬁﬁ'ézéﬁnﬂﬂ E-i?ﬂ'?.‘éﬁfﬂ“ﬂ;“?ﬁ &}
For and on behalf of the Board of Directors of FOR THE ATTENTION OF THE CREDITORS OF
Sadbhav Infrastructure Project Limited WEST GUJARAT EXFRESSWAY LIMITED
Shashin Patel RELEVANT PARTICULARS
Date : November 03,2026 Executive Director 1, [Mame aof coporaty debtor | West Gularat Expressway Limited
Place : Ahmedabad (DIN: 00048328) 2, |Dabe of invoronration of garporabe debior | 14 March 2005
3. _.I'I.I.||ZI1|:|r|"‘-.' |JI1|1P|' l'."'ll:l' -.IIFIIITEIE Ill’l‘[l:lr".:'u “:I:gﬁlrﬂl | El]lnj_lﬁ"ll:ﬁ M|I|r'-|'.].;_|

| incorporated | registered
4, Gorpoantn |dendity Mo. of corporabe deltor
5. | Adess o the mgistered olfics and
pncipal oifce |3 amy) of conporass delior

| L200MHZ005PLE 151555

| The ILEFS Financal Garine Piot Mo, G-22, G Block.
Bandra Karla Comgleyx, By {Easl), Mumiai
Mahgsrashira, Inda, 400-051

i | Insakvency commencement dale in respect |02 Nowembsr 2026
(ol corporte dublor |
7 | Estmated date of cosure: I:Ir-:l'ﬁl:l'.anr‘_.r 01 May 2027

iregalulion procass
0. [Mame and regetmation number of {ha
insclvency professional acling &5 inbarim Registration Mao.:
resnlilion professional 1B81APA-001P-P-D255R2025- 20261 4518
9. |Address and e-mal of the interim resahmon | Address:
{prodessional, a2 rapistered with the Board | &-1043, Clower Regency, Ramiji Azhar Leans,
Ghatkonar East. Bumbai, Maharashtra - #00 077
| Email Id: ip parshrashahoutook com
Aildress:
108, ¥st Floor, Kenaiia Atriam 2, Croas Road A,

| Mame: Parshva Mano| Shah

10 /Address and e-mad b be usad for
icosrespondence with the interm resoistian

prafessinnal Bahind Courtyard Marrott, Chakala, Andheri East,
Murmbai = 400083
Ernail I cim geRTamail s
11. |Last dase for submissian of daims :1E"I'.I'|:3.;P.'|'11I:-ef":'£l':t2-5' o
12, Classes ol credors. @ gy, under dause | Mot Applicabia
{b) ol Sub-ssction (GA) of section. 21,
ascertained by the inssnm regolution
__|professional
13, Mames of Insoivency Professionals fal Applicakia

|EEnded o act as ushoriged
| Fepreserathe of craditors In 3 class
[{Three names for each cfass)

14, /{a) Reshevami Forms and {b) Details ol
laushorizes reprasestalives are available al

Midice i5 hereby gheen Bhaf the Mationad Gompany Lavw Trfunal s ordered (he commencamsant
af a corporate mscheency resofutan process of the West Gujarat Expressway Limbted on 02
Hovember 2026

The craditoes of Wesl Gujaral Exprassway Limited. are berely cilied upon to Subimil e
clabms with proot on ar betors 16 Movembar 2026 5o the Interim resodution professtonal at the
address manticned against erdry No. 10

Tl linamcssd credeloes SEadl Submil heir chems with proal by electnanss means caly, &1 ol
creditors may SEbmit the ciaems with proof inperson, by post or byelectrond: means

A financial cradior bedonging to o class, as fi=ted against the entry Mo_ 12, shall ndicaie s chodcs
al authosised representalive Tram ameng the thrae insalvendcy professionals listad against entry
Mo 13 toact & autharised representative 0f the class Fspecily class] in Form GA- Not Applicatike

Subanession ol false ar mesheading proofs of cizim shall atiract penaltiss,

II'|11‘|:E:I'|'-t|IJI.-i|I:Il.'.r'l."|1l.'.||'|1E.'I:||:*.'|lI'III:IaI:|5

S~

Name: Parshva Manod Shah

Reg No.: IBEIPA-O01/1P-P-02538/2025-2026°14518
AFA Validity: Up 1o 30 June 30Z7

Date: 04 Movember 2036
Place: Mambai

E-AUCTION - SALE NOTICE
UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016 READ WITH REGULATION 27 OF
INSOLVENCY AND BANKRUPTCY BOARD OF INDIA (BANKRUPTCY PROCESS FOR
PERSOMAL GUARANTORS TO CORPORATE DEETORS) REGULATIONS, 2019

Inthe Bamkruptcy Process of Mr, Vivek Suresh Agrawal
(Personal Guaranior of Vivak Steelco Privata Limited - Corporate Dabior)
Addrezs; Vivek Vlla, 21, Sarathi-Pari- 3, Drive- in Road, N Sal Hospital,

Thaltej, Memnagar, Ahmedabad, Gujarat-380052

Office of the Bankruptey Trustea:
CAS&IP EHAVAN TRIVEDI
Address: 55, Gth Floor, Shri Krishna Centre, Nr. Mithakhal Six Roads,
Mavrangpura, Ahmedabad, Gujarat-3800049
Mail Address: bbvivekagrawal@gmail.com

The following property of Mr. Vivek Suresh Agrawal forming part of the Bankruptcy
Estate are offerad for sale by the Bankruptoy Trustae:

ar, Description of Assels Reserve EMD Eld Increase
Mo Price(?) | 10%(7) | Amount{?)
1. | Industrial Open PlotofLand located 24552 000] 24 55200 | 250,000

atPlot Mo. : 1608, GIDC Phase-Il,
Jamnagar-351004,

1. Thasaleisonan "AS ISWHEREIS", "AS 1S WHAT IS°, “WHATEVER THERE 15°
and “WITHOUT RECOURSE BASIS®. [The propertes are under possession of
the bankrupt and the Bankruptcy Trusiee is iaking necessary steps for taking
possession. The sale shall ba subject to applicable lagal process. |

2. Tha sala will ba done by tha undersigned through am e-auction platform
BAANKMNET {with unlimited exiension of 5 minutes each)

3. The resernve price has been fixed in accordance with the decision of the creditors
and the applicabla provissons of the Insolvency and Bankruptey Code, 2016 and
the reguiations framed thersunder

4, The Bankruptcy Trustes shall nol be responsible for any variation in
measurements, physical condifion of accessibility of the properties and the
bidders are advised to conduct their own independsnt due diligence phor 1o
parficipation.

5. Detaded forms and conditions of the e-auction are available in the complete E-
Auction Procass Document al: htips2Ywew bagnknat com or can be oblained by
sending an Email to the Bankruptoy Trustes. For any lechnical assistance insing
the e-auciion platform, mterested bidders may contact the BAANKMET suppon
Team through the delalls avalabie on the website,

6. Forlurther defails, interested paries may contact Me. Bhavan Trived) at Phone No.
QE24094617 or Email: bt.vivekagrawal @ gmail.com

7. Interested parfies / bidders are requested io visit the above-mentioned websie
and submit their bids along with ragquirad documents.

8. The Bankruptcy Trustes resarves the right to accept or rejact any or all bids or 1o
canes or madify the terms of the e-auction without assigning any reason. The sale
iz subjectio confimmation by the Bankruptcy Trustas,

9. The auction schedule is subject fo change depending upon operational
FEuInEmarils,

10, Last date for submission of bid decuments: 05:00 PM, 26" November 2026

11.Last date for deposit of EMD: 05:00 PM, 26" November 2026

12.8ile visit shall be arranged on prior appointment between 04" Mavember
2026 and 26" Movemnber 2026.

13. Interested bidders are advizad o indapendenty verify the naturs, measurement,
physical status and encumbrances of the propery prior to partipation in the
auction,

14.Verification of bidders and issuance oflogin credentials: 28" Movember 2026

15.Date and time of e-guction: 30" November 2026 from 11:00 AM to 01:00 PM
[with unlimited extension of Sminutes each) Sl

Mr. Bhavan Trivedi
Req Mo IBBUIPA-DDIP-PO03ISR017-18/ 10805
Bankruptey Trustea in the matter of Vivek Suresh Agrawal

Place: Ahmedabad.
Date: 04-11-2026

e e 20 ©
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epaper.financialexpress.com
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